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Ceatral Aid for Forestry in Goa 

4048. SHRIMATI SANYOGITA 
aANE: Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) whether Goa has 1.ar'ge uncul-
tivable land suitable for 'fOf."estry; 
and 

(b) it sO', the al8it3tance the Celltre 
propose to proyide to that Union Ter-

ory for forest de'Yelopment? 

THE MINISTER OF AQRICULTURE 
&"\1]) RURAL RECONSTRUCTION 
(SHRI BIRENDRA SINGH RAO): 
(a) and (b0. The information is being 
collected from Union Territory of Goa 
and will be placed On the Table ot 
the Lok Sabha, when received. 

Pollution of Ground water 
4049 SHRI K. ARJUNAN: Will the 

l\Iinist~r of WORKS AND HOUSING 
be pleased to sta te : 

(a) whether Government a.re aware 
of the fact that the ground water 
around the Mettur Industrial Areas 
in Tamil Nadu is polluted by chemi-
cals that is mixed with waste water 
that flows 'from the Industries in that 
areas; and 

(Ib) if 130, the steps taken by the 
Government to prevent the water 
pollution as well as Air Pollution in 
these areas? 

THE MINIST~ OF WORKS AND 
HOUSING (SHRI P. C. SETHI): 
and (b). The information is being col-
lected and will be laid on the Table 
of the Sabha. 

Self-sufticiency in Fish produetion in 
West Bencal 

4050. SHRI PIUS TIRKEY: Will 
the Minister of AGRICULTURE be 
pleased to state: 

(a ) whether keeping in view to 
achieve self-sufficiency in fish pro-
duction, any financial assistance has 
been provided by the Centra1 Gov-
ernment to the West Bengal State; 
and 

(b) if 00, the details thereof? 

THE MINIST;FJt OF AGRICULTURE 
A...~D RURAL RECONSTRUCTION 
(SHRI BLRENDRA SINGH RAO): 
(a) Yes, Sir. 

(b) West Bengal so far bas been 
given Rs. 285.75 lakhs tor the fishing 
harbour at RoychoWk and Rs. 32.58 
lakhs has been rele~ tOT providinc 




